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F. No. J-11017/11/2023-Judicial 

Government of India 

Ministry of Law & Justice 

Department of Legal Affairs 

(Judicial Section) 

**** 

                                                                                                                               
Shastri Bhawan, New Delhi, 

        Dated the 16th March, 2024 

 

ORDER 
 

The President is pleased to engage following advocates in List ‘A’ to 

‘D’ for conducting Central Government litigations before the Allahabad High 

Court at Prayagraj and at Lucknow, Central Administrative Tribunal at 

Allahabad and District & Subordinate Courts, Ghaziabad, with effect from 

the date of this order, for a period of three years or until further orders, 

whichever is earlier: 

List ‘A’ 

ALLAHABAD HIGH COURT (PB) AT PRAYAGRAJ 

Sl.No. 
Name of 
Advocate 

Contact Details Enrolment No. 

  
    Senior Panel Counsel 

  

1.  Gaurav Bishan 32A/16A, Auckland Road,  

Prayagraj-211001 
Mob: 9918029580 

Email: gauravbishan@gmail.com  
 

D/1166/2014 

2.  Jigyasa Singh 124 New Lawyers Building (In front 
of High Court Post Office), Allahabad 
High Court 

Mob: 9794787876 
Email: lawyerjigyasa@gmail.com 

 

UP/04242/2009 

 

Central Government Counsel 
 

3.  Prakrati Raj 83 A, Pocket B, Sector 105, Noida, 
UP-201304 
Mob: 8826772251 

 

UP/6592/2015 
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List ‘B’ 

ALLAHABAD HIGH COURT, LUCKNOW BENCH   

S.No. 
Name of 

Advocate 
Contact Details Enrolment No. 

  

    Senior Panel Counsel 
  

1.  Paavan Awasthi 2/132, Vishwas Khand, Gomti Nagar, 
Lucknow-226010 

Mob: 08400334500 
Email: paavan@paavanawasthi.com 

UP/04466/17 

2.  Vivek Kumar 1/186, Sector-L, LDA Colony, 
Kanpur, Lucknow 
Mob: 9415006584 

 

1211/1994 

3.  Nishant Varun D 127, Jhilmil Colony, Delhi-110095 

Mob: 9999668887 
Email: adv.nishantvarun@gmail.com 

D/4707/2015 

4.  Atul Kumar 
Singh 

B 18, Indiradeep Complex, Sanjay 
Gandhi Puram, Faizabad Road, 

Lucknow-226016 
Mob: 9415549603 

Email: omsai.atul@gmail.com 

UP/03138/2000 

                               List ‘C’ 

           Central Administrative Tribunal, Allahabad Bench  

Name Contact Details Enrollment No. 

  
    Senior Panel Counsel 

  

Devendra Narayan 
Pandey 

137/6E, Chandpur Salori, Prayagraj 
Mob: 8923941463 
Email: devendra_pandey@yahoo.co.in 

UP/6641/2012 

                                     List ‘D’ 

            District & Subordinate Courts, Ghaziabad 

Name Contact Details Enrollment No. 
 

Additional Standing Government Counsel 
 

Manju Sharma 108, GF-2, Shyam Park Extension, 
Sahibabad, Ghaziabad, UP 

Mob: 9810195537 
Email: manjusharmaagsc@gmail.com 
 

UP/87/1997 
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2. The engagement and professional fee of the aforesaid advocates will 

be governed by the terms and conditions contained in this Department’s 

OM No. 24(2)/99-Judl. dated 24.09.1999 read with OM No. 

26(1)/2014/Judl. dated 01.10.2015 & instructions issued subsequently 

through Oms, especially the OM No. J-16/11/2017-Judl. dated 08.02.2018 

imposing certain restriction on Dy. SGI/Panel Counsel. The aforesaid Oms 

are available on the website of this Department i.e., www.legalaffairs.gov.in 

inside the tab ‘Judicial Section’ under heading ‘Circulars Pertaining to 

litigation’. 

 

3. Hindi version of this order will follow. 

 

 

 

(Jaspal Singh Dhanju)  

Deputy Legal Adviser (Judicial) 

 

 
Copy through email to: 

 

1. PS to MoS (IC) L&J 

2. PSO to Law Secretary/All Additional Secretaries and Joint Secretaries in main 

secretariat of Department of Legal Affairs.  

3. Shri Shashi Prakash Singh, Addl. SGI, High Court of Allahabad at Prayagraj. 

4. Shri Gyan Prakash Singh, Dy. SGI, High Court of Allahabad at Prayagraj. 

5. Shri Surya Bhan Pandey, Dy. SGI, High Court of Allahabad at Lucknow. 

6. The Registrar, High Court of Allahabad at Allahabad. 

7. The Registrar, High Court of Allahabad at Lucknow. 

8. The Registrar, CAT Allahabad Bench.  

9. The Pay and Account Office, Department of Legal Affairs. 

10. To be uploaded on the website of this Department i.e., www.legalaffairs.gov.in in 

the tab ‘Judicial Section’ under the link ‘Orders related to empanelment of 

Advocates for UoI’ for the information of all order. 

11. Hindi unit, Department of Legal Affairs for Hindi translation of the order. 

12. Spare copies. 

 

 

 

 

(Kumar Gaurva) 

Section Officer (Judicial)  

011-23384945() 

Email: -judicial-dla@nic.in 
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